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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF

THE NATIONAL COMPANY LAW TRIBUNAL ON 22,09.2016

NAME OF THE COMPANY: M/s. Santosh Goswami V. Shri Sneh Bihari Estate hlt' Ltd.

SECTION OF THE COMPANIES ACT: 167
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ORDER

Learned counsel for the petitioner and learned counsel for the respondent No' 2 & 3 are

present. Learned counsel for the resfndent No.3 has concluded his arguments. Learned counsel for the

resoondent No.2 *t,o i, 
"rro 

tn. puiitioner in c.p.6o(ND)16 shall advance his arguments on the next
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date of the hearing. ln the meantime, learned counsel for the parties shall file the written synopsis and

the list ofjudgments on which they intend to rely upon before the next date.

List on 27.09.2015.

\,.t/\ sdr-- s. d /-\hvaanaajal- c"r"ffitn*Haniura)
Member (Judicial) Member (|udicial)


